NF
7/4._..

e

1/29.11.95

T
e

720.,12.95

PKIL

16,1.1996

-

4 and regardidg verificatiom may be removed by the

OW-3k 96

Shri, Lal Bahaéurn

shri. M., L. Paswan...... Registrar Incharge.

®0 0

The learned Counsel for the applicant is ahﬁent.
Defects noted under item no, 1 & 21 of the Scrutiny Report

.

must be removed by 20,12.95 without fail,

(M. L, Paswan)
Registrar 1/C

Shri, N. K, Lal.,.,.... Registrar,

Nobody is preéent on behalf of the applicant. The
d?fe¢t noted in the item no. 1 and 21 R XEEEXGXRy

+» relating to non-filing of applicatiocis in prorer form

applicant by 16.1.96, _ , ' T
A o
( N, K, Lal) |
Registrar

Shri N.K.lal, ‘Registrar

The learned céunse1,Shri Basudeo Sahaj

dppedrs on behalf of the applicant. Put up on
5.2.1996 for removal of defects. -

. : 4
s ( N.K,Lal )
Negistrar
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5/12,2.96 | ' Shr:l. M, L. Paswan........ Regiqtrar Incharge,

o e e ﬂ}

M N | shri. R, N, Sahay counsel f,°r the applicant prays
q\h/? ~ for omre week time for removal of defects, Pijja*yéjf’ ailgwed.

v » | ( M. L, Paswan)
PKL | | | Regiétrar 1/C
(fraas Adtouroed G /88795 |
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6/10.04 .96 S shri M.L.Paswag, rReg istrar- I/c
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v |

It appears from the margmal note Lf the

order sheet that th@re is no more deﬂect gn the
A/ h /(\_01-4 Ao M\A@W ~
appliCutlond Accordxng ly, let it be regiuéered and

listed before Hon'ble Bench for hearing oxLx admission

on 02,05.,1996 o , '
’ ’ ' el 'il( -/

SIKI

(M. L, paswan)
: Registrar 1/cC]
: . - m“ I;W L /7('% Wu"’\/ Reg“tfus& 9'LC// g /
| - L,, ' ’ Since the "ivi i 15 pot S RS
?" :3’ S_,..:?‘“""” ) . av..llab.e_ ._:! ot k8 case be o - [y ) J '
— - ' sdjourncd i i, a3 .14 1e Divisioo - '
. Peach is avaiiabie. C B !
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SRR R . DB.h. 248/96
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8 "~ . Counsel” for the -applicant ..

None S -

© - Loungel ﬁén;thairéSpondents... None.
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Nemoer{a)
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’ Vlce—Chalrman

T . Y i . . - v o - . ) v "‘: .:’ )
None'apbears for the appllcant.-~

N Mehrotra)

. | Cor Qefault.,
A (D ,Pukayastha) - 5 (“-D Saha)
g - Memper{J) Memoer{A)
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